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Flo.oeial dlBiculties or Colleges 
io !he Capital 

9408. SHRI D. N. PATODIA : 
SHRI YAMUNA PRASAD 

MANDAL: 
Will the Minister of EDUCATION be 

pleased to state : 
(a) whether it is a fact that four Colle· 

les in the capital are running into financial 
difficulties and are not able to run them. 
as ect)nomically viable unHs; 

(b) whether it is also a fact that all 
these colle ... are getting adequate assist-
anee from the University Grants Commis-
lion; 

(c) whether any enquiry into the finan-
cial administration of two of these colleges 
has "- made and if so, the result there-
of; and ' 

(d) the action taken in the matter? 

THE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN): (al Yes, Sir, it 
is a fact tbat four coll.les in Delhi are 
facinl financial difficulties. 

(b) Yes, Sir, tbe Irants due to them' 
are beina paid fully. 

(c) Some irregularhles. including un-
autborised use of teacbers' provident fund 
and stlldent8' fund haYe linn r_poned by 

the Inspection Commiltee appointed by the 
Delhi University. 

(d) The matter is under consideration 
of the University Grants Commission. 

C;ntrallotelJlgence Bureau io T. nil Nad 

9409. SHRI G. KUCHELAR: Will 
the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whetber it is a fact that the copies 
of reports of Central Intelligence Bureau 
in Tamil Nad bave not been given to the 
Chief Minister of Madras State: -

(b) if so, whether it is not the practice 
to send copies of reports to the Chief 
Ministers ; and 

(c) if so, why copies of such reports 
have not been sent ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) to (c). 
It is not tbe practice of Intelligence Bureau 
to send any report directly to the Chief 
Minister of a State. Close liaison i. 
maintained at all levels and information on 
maiters of interest to the States is furoished 
to the State C.LD. 
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